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In compliance of the Hon’ble NGT Original Application No. 306/2016 & M.A. No.
380/2017 (.A. No. 8/2007) in W.P. (C) No. 426/1992, D. K. Joshi vs Chief Secretary
of U.P & Ors.order Dated: 10.08.2020, inspection & status report of Municipal
Solid Waste processing facility (Bio-mining of legacy waste at existing dumping
site) located at Kuberpur and Status of in-situ remediation(bio-remediation and

phy-remediation) of drains in Agra

The Hon'ble National Green Tribunal (NGT) in the matter of Original Application No.
306/2016 & M.A. No. 380/2017 (l.A. No. 8/2007) in W.P. (C) No. 426/1992, D. K. Joshi
vs Chief Secretary of U.P & Ors. directed as below:

“ 10. Let further action be taken, which may be overseen by the Oversight Committee.
CPCB Regional Office Agra may visit the sites and examine whether remediation (bio-
mining of legacy waste and in-situ remediation of drains) is being done as per norms
and give its report to this Tribunal before the next date by email. The Oversight
Committee may furnish its report as on 31.12.2020 before the next date by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and
not in the form of Image PDF. The Oversight Committee may also forward a copy of its
report to the Chief Secretary so that monitoring at the level of Chief Secretary will also
take place....”

In compliance of the above NGT order and direction of Central Pollution Control Board,
Regional directorate (N) Lucknow, Central Pollution Control Board, Project Office, Agra,
a three member team of Sh. Kamal Kumar, Sc-D, Dr. Vipul Kumar Singh, SSA, Sh.
Adarsh Kumar, JSA carried out Inspection of Municipal Solid Waste processing site at
Kuberpur, Agra and 67 drains during December 14, 15, 18, 19, 20, 2020 and collected
information.

Detailed report is presented as below:

1. Status of bio-mining work of legacy waste at Kuberpur, Agra.

2. Status of in-situ remediation of drains in Agra.
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1. Status of Bio-mining work of legacy waste at Kuberpur, Agra:

In compliance of the above NGT order and direction of Central Pollution Control Board,

Regional directorate (N) Lucknow, Central Pollution Control Board, Project Office, Agra

carried out Inspection of Municipal Solid Waste processing site at Kuberpur, Agra on

December 18, 2020 to get the updated status of bio-mining process of legacy waste

(inspection of MSW facility pictures at annexure-1.1, Pic.-1 to Pic.-10). Team inspected

the facility and collected information from Agra Nagar Nigam (ANN), Agra &

representative of operating agencies. On the basis of the detailed information, observed

& collected about Bio-mining & Composting processing of MSW disposal & Facility site,

Kuberpur report is as below.

1.1 Background:

Within jurisdiction of Agra Nagar Nigam, about 712 TPD solid waste is getting generated,

which is mainly being disposed in the open dumpsite located at Kuberpur, Agra.

Kuberpur site having total area of 72 Acres, which was planned earlier as an Integrated

Waste Processing cum Sanitary Landfill site. The capacity of 750 TPD waste processing

plant was installed for processing of incoming waste, whereas a small Sanitary landfill

covering an area of 15000 Sq.m was developed to fill the residual inert coming out from

processing plant. Kuberpur site became operational for use in December 2011.

« However, in 2013 the concessionaire stopped operating Processing Plant thereafter
untreated mixed waste was dumping at this site. As informed by the representative of
firm, M/s Spaak Super Infra India Pvt. Ltd., the DPR of the project was made in year
2017 and it was estimated that the accumulated waste in this dumpsite is about 8.0
Lakh MT.

« After tendering process in year 2018, the agreement for biomining and bioremediation
project for this MSW dumping site was signed between Agra Nagar Nigam and M/s
Spaak Super Infra India Pvt. Ltd. on Dated 27.06.2019. (Annexure-1.2)

« For Waste processing and composting, another agreement was signed between Agra
Nagar Nigam and Kaaps Agra Waste Processing Pvt. Ltd in April 2020. (Annexure-
1.3)

« This Kuberpur site is still active and receiving waste from entire jurisdiction of Agra

Nagar Nigam in a demarcated parcel of land.
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« As informed by operator that they have valid consent to operate issued by UPPCB but
not provided to the inspection team for record.
» At present both firms are operating at Municipal Solid Waste dumping site of

Kuberpur, Agra for disposal of legacy waste by bio-mining and composting process.

1.2. Observations:

(i) Process of Bio-mining of Legacy waste:

They are making Windrows of Legacy waste by the help of Poclain machines at the site.
Then, Inoculums was sprinkled on that and turning of waste is carried out as per
standard protocol. After stabilization (Appx. 4-5 weeks) of the waste, it was processed
through 06 no. of (25-60 TPH) which have total capacity of 235 TPH.

The methodology of screening is being executed through trommeling method of different
sieve size. Initially, belt conveyor of 1500 mm at feeding stage is installed to feed
trommel of >125 mm. The rejects of >125 mm size get stored while <125 mm get feed
into 35 mm trommel through conveyor. The same processes are getting replicated again
and process it for further 6 mm through another trommel. The rejects of 125 mm, 35 mm
and >6 mm is treated as segregated combustible fraction (SCF) and inert, while
remaining <6 mm fraction is bio-earth which can be used as soil conditioner in field
application except agriculture practices. All segregated waste is being stored in

processing site at present.

Test Certificate of Shriram Institute for Industrial Research, Delhi for segregated
combustible fraction (SCF) (No. C1/0000212087) and Legacy waste (No.
C1/0000212088) as provided by M/s Spaak Super Infra India Pvt. Ltd. are attached

herewith as Annexure-1.4 (a)-(c).

Testing of SCF and less than 6 mm fraction has been carried out by the operator and it is
observed that SCF does not meet parameters for maximum Ash content as specified by
MoHUA and less than 6 mm fraction does not meet most of the paraments (e.g. TOC,
Nitrogen, Arsenic, Cadmium, Copper, Nickel) as specified in schedule Il of SWM Rules,
2016.
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(i)  Waste processing and Composting:

The present Waste processing and Composting facility is designed for processing of 300
tons per day. The facility is equipped with pre-sorting Trommels to handle mixed waste.
They are using sprinkle of leachates and other additives as per their standard protocol to
for composting from organic portion of waste. The processing facility is facilitated with
weighing bridge, presorting, windrow yard, some area with wind barrier also, the

processing section along with finishing and packaging section.

At the time of inspection, as informed by the representative of operating agency M/s
Spaak Super Infra India Pvt. Ltd. the volume of leachate generating daily is not so high at
present, so whole of the leachate volume collected in storage tank at dumpsite are being
used to sprinkle on the organic waste material in order to speed up the decomposition
process in making compost from fresh waste. No leachate was observed going outside of

the plant from dumpsite and meets surface water/sewer/land.

Analytical Report of Laboratory of Kaaps Agra Waste Processing Pvt. Ltd for organic
compost (Date. 23.11.2020) as provided by M/s Kaaps Agra Waste Processing Pvt. Ltd

is attached herewith as Annexure-1.5.

Testing of compost has been carried out by the operator and it meets the parameters
specified in SWM Rules, 2016.

1.3. Summary:

 Presently ANN is carrying out collection & transportation of MSW from Agra city and
MSW is being dumped at Kuberpur disposal & treatment site along with legacy waste.
Due to the legacy waste volume is increasing continuously, there is need to speed up
the processing of bio-mining work by firm.

» At the site, processing work of MSW was being carried out with 06 no. of Trommels
(25-60 TPH) which have total capacity of 235 TPH.

» Three types of rejects is being coming out after trommeling i.e soil enricher (<6 mm),
Segregated Combustible Fraction (SCF) of <35 mm and C&D Waste above 35mm.
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300 TPD Plant for Compost making from organic portion of MSW was found
functional at the site. However, Appx. 4000 MT of compost was found stored at the
site.

It is estimated that Appx. 4.0 Lakh Ton volume of unprocessed legacy waste is still
present at the Kuberpur site. The hired firm processed about 50% of legacy waste till
date.

After processing of MSW, RDF (Refused derived fuel) is left at the end, which is non-
decomposable and having calorific value. At present, Appx. 16000 - 18000 MT of
RDF is stored at the site. '
Representative of firm told that the soil enricher portion will be sold to
nursery/NHAI/Other civil contract.

For the collection of leachates (liquid portion) coming out from MSW dump,
underground Leachate collection tank (capacity 85 KL) is available at the site. As
informed by the representative of firm, they are using Leachate to sprinkle on the

organic waste material for speed up the decomposition process.

1.4. Suggestions

About 50% of legacy waste has been processed till date. As informed by the
representative of the firm that about 12 more months will be required for the
completion of rest of the MSW legacy waste processing work; so there is need to
increase the processing speed as well as capacity of bio-mining processing work.

At present, segregated waste is not disposed out and all the segregated portions of
waste are found stored at processing site. Proper and timely disposal of stored
segregated waste i.e. SCF, RDF, Compost is required as soon as possible.

There is a scope for improvement in processing by increasing no. of trommels and
their capacity, wind barrier/ blockage to stop floating of small plastic materials etc.
from dumping & windrows sites.

Properly Leachate collection and treatment is required at legacy waste site and at
fresh MSW stored site also.

The housekeeping at different sections of site requires maintaining as per Municipal

Solid Waste (Management and Handling) Rules, 2016.
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» The process operation for legacy waste to be improved upon so as to ensure that the
screened fractions meet the desired requirements.

« Proper records related to quantity of waste treatment, quantity of screen fractions
produced and their utilization be maintained by the operator. Similar records be
maintained for leachate management.

« Appropriate direction may be given to concern agencies for compliance of the

Municipal Solid Waste (Management and Handling) Rules, 2016.
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[ (Adarsh Kumar) (V. %mgﬁ‘) (Kamal Kunfglijﬁ L2
JSA Scientist-D ‘

Central Pollution Control Board, | Central Po!iuleon Control Board, | Central Pollution Control Board,
L Project Office, Agra | Project Office, Agra Project Office, Agra |




Annexure-1.1

Pic.-1-MSW project site at Kuberpur, Agra- Bio-mining work is under progress




Pic-3-Legacy waste dumping site

Pic-4- Over view of Legacy waste dumping site
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Pic-6-Site plan at Ongoing site
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Pic-8-Ongoing work at the plant-2
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Annexure-1.2
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0562- 2850670, 2520516
b ¢ 0562- 2650499
in arragral @gmsil com

Letter of Award
LOA No.1323/0)50m 1217 Shr LRGSR
T,
huaps Apen Waste Procescing Pyt Lid,

GF-50, Bloek-V, Erus Garden,

Chavmwood Village, Faridabad,
Harsana 121009

Sub : Letter of Award of Tendler For Lnstallation of 300 TPD Windrow Processing Systen at

cubserpur Dwimp Site, Aura
Dear Sir,

With ref to Tender No. 12-07-2019 © Nazar Nigam * 19:07-2019 7 |, we, Nagar Nigom ;‘\gu. are
pleased to inform you that M's Kazps Agre Waste Processing Pot Lidis LE iA Technivul asweli asin
Financiyl Bid and vour bid for Instlkiten of 200 TPD Windrow Processing Systen. at Kuberpur,
Agra” s hereby accepted with the folowing particulars, CPCR Guidelines / suggestions and
Dircetions gaven by Hon'ble NG as set forth in your id -

Poried: 45 davs for Plan Establishment from the dute of signing of Concession

Coneession
et for rumning the plan for proces=ing 300 TPOwaste

Agrecment plus 3Y

PPrice: As per Annexure = 1
Payment Terms: As Per Anpexure-1
\ession agreement within next 07 days from the date of

raquesied 10 make e
“lnstallation of 300 TPD Windrow Processing System &

Therelors you are
receipt off LOA s0 t

Kuberpur, Agra®” may take place.

Yours

'\quknp.i%!nmklner

Agra Mun jcipal Corporatiof
Agra

hat further process for Sye |

Annexure-1.3
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Annexure-1.4 (b)
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""‘--5‘..'_ =7 D — :
* SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH 7
’ f ,nf- (A unit of Shriram Scientific and Industrial Research Foundation) J

Wabsite : vwvi shriraminstilute.org
E-moll 4 : customercara @shriraminstiute.org

N 19, Unlversity p
oad, Delhl - 110007 (Indla)
* 0001, 14001 & OrsAS 18001 c.m&;m institute

TEST CERT II-'IC.\TI'

NO : CLO00N2I 20K

SNo, | Tests -
10. IET 3 573 At pee FOO Guidelines
|
| = i
"n. E. Conductivity (1:5) 1800 <1000
{ pmhescm '
i 12, Moisture Content a1 105°C 184 HE) I
[ o
' AT Arienic (3 As:05) ., mgikg <0.0% <100 | ‘
! 1
w = PSR |
14, Cadmium (as Cd), mpikp ] 30 i
| TS| Chromium (st Cry, mpig 671 <500
16. | Copper (a3 Cu), mp/kg 363 | N
i l —
17 Mercury (a3 Hg), mg/g <002 | ‘ |
i e |
! L. Nickel (as Ni), inghg s | -3 I
i T8, | bead (3¢ bl mkg % ‘ | ‘
: |
— _F — T - {
0. Zin (a8 Ln). mgkg i ‘ ! i
i = T B e s = |
iswane
DOR: 29.01.X20
DOC: 29.02%20
i
!
'
|
H 2
i -r' p
[ \ v
.;JC"
AU THEIESED SIGSATORY
EMPLOYLE COvEs &t ]

i
L-GW!Mz;;_,;;:._' e ks

-
' phone : §1-11-27000100. 27667267, 27667460 Fax: 919027667207
Scanned with CamScanner

N"/Nk

17

17



gx;:f1

KAAPS AGRA WASTE PROCESSING PLANT
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2. Status of in-situ remediation of drains:

2.1. Background:
In compliance of the above NGT order and direction of Central Pollution Control Board,
Regional directorate (N) Lucknow, team of Central Pollution Control Board, Project
Office, Agra carried out Inspection of 67 no. drains located in different parts of Agra on
dt. 14.12.2020, 15.12.2020, 19.12.2020 and 20.12.2020 where in-situ remediation of
drains (Bio-remediation process only at present) work is going on by Agra Nagar Niagm
(ANN) through their two number of hired firms for one year, namely:-
1. Layers Enviro & Organics, A-75 Sec-15, Noida-201301 (Sanction Date: 16.03.2020
for 10 drains out of these 7 drains partially tapped & 3 drains untapped)
2. Sign-Age (India) Pvt. Ltd, 13 Shikha Apartment, IP Extension, Patparganj, Delhi-
110092. (Sanction Date: 20.08.2020 for 57 drains untapped)
On the basis of observation and collected information during inspection, following status
report was compiled.
As per the information provided by Agra Nagar Nigam (ANN), there are total S0 no. of
drains are existing in Agra, out these 23 drains are tapped/partially tapped and waste
water is diverted to STPs for treatment & disposal of effluents. Team of CPCB, Project
Office, Agra inspected remaining 67 no. of untapped/partially tapped drains (<20MLD -
Minor Drain) located in different parts of Agra to know the status of remediation work of
drains being carried out. The team collected information from Nagar Nigam, Agra &
representative of operating agencies. Further details of drains, flow (as per ANN),
location/dosing points are enclosed as annexure -2.1. In first phase, on randomly basis,
waste water samples of 21 no. drains were collected and sent to laboratory of Central
Pollution Control Board, Regional directorate (N) Lucknow for detailed analysis.

2.2. In-situ remediation of drains:

In situ treatment methods such as microbial bio-remediation and phytoremediation are
most favorable methods for alternative biological treatment technology of drains. They
are not only useful in improving water quality of drains / rivers but are also helpful in
rejuvenation of the ecology of a river system. Majority of inspected drains are narrow,

very shallow, usually shorter in length and often covered /or passed beneath roads.
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Similarly, due to unplanned growth, untreated sewage/ industrial discharge also flowa
into them these drains could be broadly categorized as mixed drains carrying sewage

and industrial effluent both.

2.3. Bio-remediation work:

For treatment of dissolved impurities in waste water, hired firms are using some blend of
organic solution containing enzymes derived from plant materials for dosing purpose in
waste water at certain location of drains. Containers with different capacities and different
outflow rate are used by them to mix the blend of organic solution in flowing waste water
of drains.

As informed by representative of firm, this complex bio-solution is produced by
fermentation of raw selected kitchen waste, sugar (brown sugar, jaggery or molasses
sugar) and water under controlled condition and through special process (Composition
not provided). Since it is made by blending of bio-compounds in certain ratios, it carries
multiple types of enzymes/ proteins, which has the property to break down pollutants of
all types present in waste water. When it is diluted 1000 times in water (One liter of bio-
organic solution in 1,000 liters of water) and kept overnight, microbes are multiplied.
These microbes have life for five days and process continues for cleaning of water. As
reported by him, this bio organic-solution helps to reduce smell & pollution load in

effluents. At present, only Bio-remediation work is going on in 67 drains in Agra city.

2.4. Phyto-remediation work:

Phyto-remediation is a cheaper and feasible sustainable method for removal of dissolved
as well as suspended impurities. At the same time, it is eco-friendly as it uses plants for
cleaning nature.

As informed by the operators, Phyto-remediation work will start in February- 2021 at the
downstream side of all the drains towards river Yamuna. Certain species of plants like:
Poplar tree, Indian Grass, Sunflower, Indian Mustard, Citronella, Canna, Hibiscus, Tulsi
and Ashwagandha are proposed to be planted at downstream side of all the drains.

A 20
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2.5;

Observations:

M/s Layers Enviro & Organics was awarded contract for bio-remediation work in 10
no. of drains in March-2020 & they started dosing in to drains since October-2020, as
they reported to inspection team. The operator has not started Phyto-remediation
work at present. Copy of award letter issued by ANN to M/s Layers Enviro & Organics
is attached as Annexure-2.2.

M/s Sign-Age (India) Pvt. Ltd was awarded contract for bio-remediation work in 57 no.
of drains in August-2020 & they started dosing in to drains since October-2020, as
they reported to inspection team. The operator has started construction of check
dams on drains and plantation work is yet to begin for phyto-remediation work. Copy
of award letter issued by ANN to M/s Sign-Age (India) Pvt. Ltd is attached as
Annexure-2.3.

It was found that these 67 no. drains (Annexure-2.4) were not fully tapped however,
some were partially tapped. For bio-remediation, dosing by diluted enzymes through
containers and dropping system (containers capacity 100 Itr. — 1000 ltr.) at the
selected points of drains were going on. Capacily of enzymes containers was not
sufficient at some drains in Trans Yamuna and continuous dropping of enzymes was
also not observed at some drains. In some drains enzymes container's tap was not
working.

Non-steady or time-varying flow problems are common at some drains of the
residential locations. No flow was observed in 10 small drains, however merging of 04
no. drains and 02 no. drains (separately) were found at Trans Yamuna area during
visit. In Foundry Nagar area, 05 drains were found not reaching to Yamuna River.
Local farmers were found using waste water of drains for irrigation in agriculture
purpose.

Inspection team felt relatively less smell at downstream side of all the drains in
comparison to upstream area, it may be due to action of enzymes dosing.

No measuring devices were installed in any drains. Containers were placed on top
end of selected point and diluted enzymes dosing is being done through taps by
dropping and allowed for naturally mixing, however at some points, more drains were

found merging at the downstream direction. It may be the possible reascen behind the
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results of high values at downstream side in comparison to upstream side of the drain
(after treatment).

» No screening system was found at any drains, due to this enormous amount of
suspended, floating materials were flowing in drains.

» Samples were collected in the presence of agency representative before the dosing
point and at the end of 21 no. drains as final outlet point. The analysis was carried out
for pH, SS, BOD, COD, Total Nitrogen, Ammonium Nitrogen and Faecal Coliforms at
RD-Lucknow laboratory.

» The laboratory results show that discharge effluents of 21 drains are not meeting the
General Standard for discharge of Environmental Pollution Part-A: Effluent, for Inland
surface water for BOD, COD, TSS, Total Nitrogen, and Ammonium Nitrogen. In some
drains reduction in BOD, COD and TSS was observed. However in some drains final
results values are higher than the inlet, it happened because in that drains some
other drain’s effluent are merging just before the final discharge point. Details results
with drain list are attached as annexure-2.5 (07 pages) & 2.6.

2.6. Suggestions:

+ The analysis results of drains discharge samples shows that effluent is not meeting
the discharge standard norms, so there is need to improve Bio-remediation process
and immediately start the phyto-remediation process in all drains to treat the
discharge effluent as per norm before discharge to Yamuna River.

» The ANN should ensure that operating agencies are doing work as per agreement to
fulfil the discharge effluent norm. At the time of field inspection, some of the drains
were found merging to other drain and some of drains were found not reaching to the
river Yamuna due to use of their waste water for irrigation purpose by local farmers.

* No constructed check dams were observed on the downstream side of drains during
the inspection. This type of bioremediation requires retention time of about 20 -30
hours, therefore may be suitable for drains with low flow or for drains those have
check dams to slow down the flow rates and increase the retention time.
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« Dumping of municipal solid waste and presence of suspended objects in drains are
common problems need to be screened. Installation of screens at required places in
all drain must be done.

« Operating firms have not started phyto-remediation step at present. Plantation at
downstream of drains will also help to reduce the suspended objects and pollution
load which confluence with river Yamuna. It will also help by removal of organic
compounds and nutrients from wastewater through bio-sorption/uptake.

s« There is need to install online flow meter or V notch at suitable places on drains and
maintenance of record.

« There is need to install organic solution container of sufficient capacity (as per drain
flow) with steady flow valve at the site for proper dosing in to the drain as per running
flow,

+ Online sensors of waste water parameters should be installed at the downstream of
important/major flow drains like Mantola drain, Bhairoc Nala etc.

e Performance evaluation of the bio-remediation process needs to be done on
periodically basis by ANN.

» Appropriate direction may be given to concern agencies for compliance of the norms,

as no untreated effluents should go to Yamuna River.

e O OS-SZ T
(Adarsh Kum! (Kamal Kumar)
JSA Scientist-D
Central Pollution Control Board, Central Pollution Control Board, Central Pollution Control Board,
Project Office, Agra Project Office, Agra Project Office, Agra

23



Annexure -2.1

Sr.

No Drain name Appx. Flow (MLD) | Location in Agra
Mantola Ramleela Ground
1 (Baluganj 3.222 (In front of Agra
Drain) Qila)
- Near Jalaal
2 Taj West gate A Bukhari Dargaah
Near Jal Nigam
3 Kahiraati Tola 1.352 Pumping station
. Near Belan Ganj
4 Peepal mandi 13 madcet
5 Chhatta 0.3 Near Chhatta

Police station

24



Transport

Near Strechy

i nagar L Bridge
Near Petha
7 Seksariya 0.6 House, yamuna
kinara road
8 Jeevni Mandi 0.05 Jeevni Mandi
Near water works
9 Water works 06 premises
10 | Bhairon Drain 0.5 HONE Joovry
Mandi

M
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Near Jeevni

Khemchand ‘
11 0.033 Mandi to
Toffy factory waterworks road
Al Near Jeevni
12 f"‘a’ee 0.04 Mandi to
actory waterworks road
4 Near Jeevni
13 'é"?h“a 1 Mandi to
ooy waterworks road
Near Balkeshwar
14 Radha Nagar 0.31 road
Near Balkeshwar
15 | NewRadna 0.06 road, Balkeshwar
Nagar gy

26
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Bankebihari ki

16 Lohia nagar 0.097 Bagichi,
Balkeshwar road
Lohi - 0.201 Rathore wali gali,
7 s o ' Balkeshwar road

Near HP Gas
18 Manoharpur 1.312 store

Bahadurpur Near Residential
19 Village ed colony Yamuna

27
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20 | Poiya Ghat-1 0.034 Nagla Talfi
21 Poiya Ghat-2 0.014 Nagla Talfi
Shambhoonat Yamuna vihar
22 h Junior 0.015 colony, Foundry
Highschool Nagar
Gokul Nagar
23 Nala 98 0.387 Foundry Nagar




Near Jaaharveer

T3 Wiy 0.003 Temp'Ii.IgF;undry
25 | Ganesh Nagar 0.239 Foundry Nagar
26 Dg:;:ile 0.166 Foundry Nagar
27 Ne:;;aa?ha 0.045 Foundry Nagar

(\l‘\
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28 Peeli Pokhar 0.189 Peeli Pokhar
29 Islam nagar 0.494 Peeli Pokhar
30 | Moti Mahal-6 0.001 "eafBﬁgg:taab
31 | Moti Mahal-8 0.185 near Mehtaab

Bagh

ol G— 30

30



32

Moti Mahal-7

0.271 Nagla Devjeet
33 | Moti Mahal-1 0.044 Mehtaab bagh
Road
v
Indira :
34 memorial 0.15 Yamunal bridge .
school nala
1 - . -
.
g -
aliit |
i K Mehtaab bagh P
35 | Moti Mahal-2 0.051 e kel
d ':l"‘:'l--";'
e =223
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Mehtaab bagh

36 | Moti Mahal-4 0.129 s
37 | Moti Mahal-3 0.005 Meh‘s::dbagh
38 | Moti Mahal-5 0.025 Meh:z:dbagh
39 Rambagh 0.779 Beneath Jawahar

Bridge

32
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40 Artoni 0.21 Near National
highway-2
41 ::f;': 0.013 Near Sikandra
|
42 Wyepur 1.436 Near Sikandra
|
|
|
43 KK nagar 06 F Near Akbar tomb

33
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44 Gailana 0.242 Service road, By-
pass

45 Kamayani 0.404 By-pass agra

46 Eklav:;n\:\later 0.022 Near dayal bagh

47 Jca:::;::(' 0.029 Near Balkeshwar

48 Jg:::::; i 0.016 Near Balkeshwar

N i
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Jaswant Ki

4 | Chhatri-3 hoEa Near Balkeshwar
Lohia Nagar | I
50 Bankepnh_ann 0.097 Naar Balkishaer :
Bagichi i
Balaji Ka |
1 |
1 makaan wali 0.13 Near Balkeshwar |
drain |
[
|
52 Mau Nala-1 0.113 Near Hindi

sansthan raod
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53 Mau Nala-2 0.575 Near Hindi
sansthan raod
Ambedkar
o park Drain 0.78 Near Jalma
55 Jaalma Drain 0.52 Near Jalma
Institute
0 Bl 0.017 Itmad-daullah

khan-1

rambagh raod

W

L
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Katra wazeer

57 0.011 Itmad-daullah
khan-2 rambagh raod |
58 Cheen; Roza- 1033 Rambagh-Itmad |
road |
|
|
. |
59 Cheené Roza- 0.031 Rambagh-itmad
road
|
|
60 G:h Atm:fa:m 0.084 Rambagh-Itmad
ageechi- road
li At
g1 | G Atmeram 0.01 Rambagh-itmad

bageechi-2

road
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Gali Subedaar

62 2 0.147 Near Itmad-
nagar Drain daullah !
[
|
63 VShyam - : 0.138 Near Itmad-
vidhya mandir daullah
64 N”"”‘_’“q 0.065 tmad-daullah |
mandir- rambagh raod |
|
\
|
65 N”’Z‘."“’z 0.008 tmad-daullah |
FTRRRIANC rambagh raod
S il G 0.209 tmad-daullah
Ashram

rambagh raod
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67

Belan Ganj

0.600

Near Yamuna
kinara road

nNC
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Annexure-2.2

FE ¥

AGRA NAGAR NIGAM

Phone :  0562-2850670, 2520616

& 2 Fax :  0562-2850499

-y E-mail = amcagral@gmail.com

© RefNo.: 39/D/SBM/2020 Date: 16.03.2020

A5 TR ST

- LAYERS ENVIRO & ORGANICS

.~ A-75.SECTOR-15
NOIDA-201301
Sub: Work Order regarding BIO-REMEDIATION CUM PHYTO-REMEDIATION treatment of
10 drains against your Proposal dated 25" Feb.2020
‘Greetings for the day,

As per quoted proposal & detailed report, and as per sanction of Municipal Commissioner dt.
14.03.2020, we hereby wish to allocate the subject work to you for BIO-REMEDIATION CUM
PHYTO-REMEDIATION Treatment of 10 Drains at Taj fort Corridor, Yamuna bank road.

We request you to kindly begin the work sooner and complete it upto 31 March 2020. Kindly submit
bills in accordance. The safety of manual laborers engaged by you for this work will be your
responsibility.

Scope of work defined under Treatment:

(i)  Reduce BOD/COD/TSS level of river/drains.
(ii)  Reduce emission of deadly gases and foul smell, improving air quality and reduce
T €5 B mosquitoes and flies.
- (iii) Lmprove general health of the people residing along river/drains and contain
o ~ discases like malaria, dengue, Chikungunya ete.
b g {M Civil Construction WCBMWWOthﬂi dam & plantation as per proposal.

n——

| We look forward to an enriching association in future too.
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Annexure-2.3

o
o STIRT *T7R T ey 7

£ " A (LT Uy B e Ty TP AT A
AGRA MUNICIPAL CORFORATION P00 0 2!
Femmal] B e Oy e P

ol Gl o an

Letter of Award

LOA No:- 114(2)/D/SBM/2020 Dates= 20-08-2020

To:
Sign-Age (Indin) Pve.Lud,
13 Shikha Apartment,
1P, Extension, Patpargunj, Delhi-110092

Dear Sir,

This is notify you that your Bid/offer duted 07-08-2020 for exceution of the Sign-Age (India) .
Lid. 13 Shikha Apariment, LP. Extension, Patpurganj,Delhi-110092  for the Contract To Engage
firms for Bio-Remedintion and Phyto-remediation of 57 drains at different locations with
dilferent capacity, around 18.00 MLD waste water , Price of Rupees 77,55,600/- (Seventy Seven
Lakh fifty two thousands six hundred rupees only/- + G.S.T as applicable a5 corrected and maodified in
accordance with the instructions to Bidders /Offcrers (Concessionaire) is hereby accepted by Ayra
Nagar Nigam .

You are requested to furnish the Performance Sccurity for an amount equal to 10% of the
contract price in the form and manner as per terms and conditions of the tender documents within 10
days from the date of issuc of this LOA. Exccule the contract agreement within 7 days from the date of
issue of this LOA.

All other terms and conditions shall be binding on you as per the tender document. Please
acknowledge receipt.

Yours.

For Agra Nagar Nigam

N

Additiona nicipal Commissioner

Pagedof4
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Annexure -2.5
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6 | e # epm wiE £ Af2Date of sample receipt in laboratory 161272020 N
’ T e 95 Sampling procedure. ... .. ... Plesse Refer........... | CHLLNII2 32 & CBZLNQIITI bigue No_ U1
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Amwe rvae .3

Item Nos. 02 & 03 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 306/2016

(With report dated 05.08.2020)

Social Action for Forest
and Environment (SAFE) Applicant(s)

Versus

Union of India & Ors.
(Earlier titled as D.K. Joshi Vs. Union of India & Ors.) Respondent(s)

AND
M.A. No.380/2017 (I.A. No. 8/2007)
IN
W.P. (C) No. 426/1992
(Received on transfer from the Hon’ble Supreme Court)
D. K. Joshi : Applicant(s)

Versus

Chief Secretary of U.P & Ors. Respondent(s)

Date of hearing: 10.08.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Applicant(s): Ms. Meera Gopal, Advocate
Respondent(s): Ms. Priyanka Swami, Advocatie icr State of UP

Mr. Pradeep Misra and Mr. Daleep Dhyani, Advocate for UPPCB
Mr. Rajkumar, Advocate for CPCB.

ORDER



1. This order is being passed im continuation of order dated
02.03.2020. The issue for consideration is compliance of Solid Waste
Management Rules, 2016, Hazardous and other Wastes (Management
and Transboundary Movement) Rules, 2016 and Bio-medical Waste
Management Rules, 2016 in the city of Agra as well as the areas coming
under the Cantonment Board, Agra and eco-sensitive zone of Taj

Trapezium Zone.

2. The matter was last considered on 02.03.2020 in the light of earlier
proceedings and status report filed by State of U.P. on 23.10.2019. The
Tribunal noted that there were deficiencies in taking steps for dealing
with solid and liquid waste resulting in continuing damage to the
environment and public health. Reference was made to earlier orders
including order passed on 10.01.2020, in the presence of the Chief
Secretary, UP, laying down specific timelines and providing consequences

for failure to take necessary steps in the matter.

3. Accordingly, further status report has been filed by the Nagar
Nigam, Agra and the Department of Urban Development, UP. However, in
view of the report filed by the Oversight Committee constituted by this
Tribunal! on 05.08.2020, it will be suffice to refer to the same. The
Oversight Committee has referred to interaction with the concerned State
Authorities and noted the key areas requiring immediate attention as

follows:

e Complete implementation of ward wise action plan.

e Starting up of Waste to Energy Plant (500 TPD).

' Constituted by this Tribunal in terms of order dated 24.10.2019 in O.A. No. 670/2018, Atul
Singh Chouhan v. MoEF&CC



e Remediation of legacy waste at Kuberpur dumpsite

e Phytoremediation of 57 drains.

4. The Committee noted that one of the perceived difficulties in taking
prompt action was order of the Hon’ble Supreme Court in W.P. No. 13381
of 1984, MC Mehta v. UOI & Ors. placing moratorium on expansion and
setting up of new industry with a view to control air pollution by Taj
Trapezium Zone Area (‘TTZA’). Even though the Hon’ble Supreme Court,
vide order dated 06.12.2019, made it clear that projects for essential
amenities should go ahead, the State of UP lack clarity and applied for
further clarification which was unnecessary and was resulting in

avoidable delay.

5, We are in agreement with the approach of the Oversight
Committee. The order of the Hon’ble Supreme Court dated 06.12.20192
is absolutely clear that Environmental Clearance (‘EC’) can be granted
within TTZ for securing basic living conditions of TTZ’s residents which
clearly include drinking water supply, sewerage treatment plant,
drainage system, solid waste disposal, Common Effluent Treatment
Plant, Bio Medical Waste Treatment Facility, and Waste to Energy Plants

etc. The order is reproduced below for ready reference :-

“6. Learned Counsel for Uttar Pradesh thus submits that in view of
compliance of the ‘conditional” status quo order, the State
Government and other statutory authorities may now be
permitted to grant environmental clearances which are
necessary for providing essential public facilities including
drinking water supply, sewerage treatment plant, drainage
system, solid waste disposal, Common Effluent Treatment
Plant, Bio Medical Waste Treatment Facility, and Waste to
Energy Plants etc.

7. In light of the aforementioned amenities being crucial for securing
basic living conditions of TTZ"s residents, we are of the opinion

’1.A. No. 103908/2019 in W.P. No. 13381 of 1984 in MC Mehta v. UOI & Ors.

Sy




6.

that there need not be any impediment for granting
necessary clearances for the same. We are conscious of the
fact that citizens have a fundamental right to such essential
amenities; and how counter intuitively, not allowing
construction of such basic infrastructure can itself create
new polluting waste and threaten the environment.

8. As regards permission for establishing non-polluting industrial
units, it appears to us that only those small, micro and macro level
industries which are both non-polluting and eco-friendly and which
have necessary clearances from all statutory authorities as well as
concurrence of the Central Empowerment Committee and NEERI, can
be setup within the notified industrial area.

9. We, thus, clarify that since the interim order dated 22nd March
2018 directing maintenance of status quo was passed to ensure
timely submission of the Vision Plan by the State of U.P. and the
said direction already stands complied with, there shall be no
impediment for the authorities to consider pending
environmental clearances which are necessary to secure
essential amenities within TTZ. Simultaneously, the State and
other statutory authorities are free to consider requests for relocating
eco-friendly non-polluting industrial wunits, subject to them
meticulously complying with environmental laws and all
norms/ conditions.”

In view of above clear orders of the Hon’ble Supreme Court, the

authorities may expeditiously take further action in the matter.

7.

We note that as far as legacy waste remediation is concerned,

about the 50% thereof has already been remediated and the remaining is

likely to be completed by December, 2020. Let leachate treatment also

be taken care of.

8.

Summary of compliance status and recommendations of the

Committee are reproduced below:-

“Summary of the Compliance Status in 0.A. No. 306/2016

S. | Directions by | Compliance | Reasons for non-compliance
No. | Hon’ble NGT Status
(yes/No)
1. | Status of | Yes All the druins falling directly into river
installation  of Yamuna have screens installed. Regular
the Screens to cleaning arrangements made.

prevent
dumping of

£y



solid waste
into the River
Yamuna along

with the

arrangements 5

for regular

collection of

waste

Status of ward | Partially A detailed action plan for each ward was

wise action | complied prepared comprising of micro level planning

plan with for comprehensive solid waste management

regards to in the city, which includes 100% door to

Treatment door collection and transportation along

capacity of with the route/ Map dedicated for the

Solid waste designated vehicle. AMC is developing
centralized processing capacity as well as it
is promoting onsite decentralized
processing methods and at present
approximately 52.70 TPD waste is being
processed through de-centralized method.

Status of | Partially The total waste generated in Agra 712

treatment of | complied TPD. Existing functional treatment capacity

capacity of is 472.7 TPD. The existing gap in the

Solid Waste treatment is 239 TPD, which shall be
covered through waste to energy plant of
500 TPD (which is sanctioned and
approved but the work be started after
obtaining NOC / Consent). The matter is
pending in Hon’ble Supreme Court.

Status of | Yes The work of DTDC is being done by 110

purchase of newly purchased motorized Vehicles + 150

262  vehicles other motorized vehicles + 1700 Tricycles

for DTDC and having 6 buckets + 1000 Hand carts with 4

implementation dustbins.

on of IT based

adaptor for

DTDC collection

Status of | Majority As per information, 332,855 Households

installation of | complied are tagged with QR Code. 150 Vehicles

QR code in the used for primary collection and

respective transportation are equipped with the GPS

households monitoring system. Also, 1044

(eartier community bins are RFID Tagged

fz:i%gf?o(; s) for better monitoring of the solid waste

installation of Rasagement

GPS in vehicles

involved in

transporting

solid waste

(earlier 98

vehicles) and

dustbins

equipped with

RFID tag

(earlier 1,044

dustbins)

Status of | Yes Bye-Laws have been notified in Agra

byelaws on | (the regarding User Charges and spot fines .

user  charges | enforcement | The details of penalty collected are as

and spot fines

of sanitation

5¢




etc.

practices is
done

follows :

regularly) -Rs. 320,556 through spot fines for
violations under various offences
related to sanitation,
-Rs. 559,000 for littering,
-Rs. 36,06,650 for violation of plastic
ban and
-Rs. 11,58,100 for Garbage Burning.
The enforcement of sanitation practises
is done regularly.
Status of | Partially The project of Bio-remediation of legacy
closing of | complied waste costing Rs. 27.35 Cr. had been
existing landfill approved. Estimated legacy waste at
sites and  bio- Kuberpur dump site is 8 Lakh tons
mining  legacy out of which 4 Lakh tons had been
st remediated and rest of the waste is
shaped in windrows for primary
treatment in the area of 12 Acres.
The complete legacy waste
remediation is planned to be
completed by December 2020.
Status of | Partially To fill the gap of MSW processing a writ
Temporary complied application no: 13381/1984 was
Moratorium in submitted to Hon’ble Supreme Court for
TIZ area, obtaining Consent/ NOC to set-up
establishment the waste to energy plant of 10MW
of STPs, Solid Capacity. Agreement with the selected
Waste, C & D concessionaire M/ s Spark Brason, done
waste and for the processing of MSW and
processing Construction & Demolition waste.
plants Processing plants shall be made
operational as soon as the orders from
Hon’ble Supreme Court are received.
Thus, the status of setting up of various
projects is still awaited due to
temporary moratorium.
Gap deficit in | Partially With the completion of various projects
Agra with | complied related to strengthening water supply
reference  to system in city of Agra, the installed
water supply water treatment capacity is now 513

MLD, which is sufficient to cater to the
demand till year 2032. Thus, the issue
related to water supply in the city, is
now confined to the proper distribution
of the water only.

The Gouvt. of U.P. has sanctioned
following  projects  under AMRU
Programme that are under various
stages of planning and execution:-

‘ S. Name Present

of

| SAAP l Cost of I Proposed

S?



No. Scheme Year Scheme | work status

1 2 3 4 5 6

1 Agra 2015- 11.64 27263 no. | Completed
Water 16 water and
Supply supply handed
Scheme house over to
(Phase connection Jalkal
Ao Vibhag

2. Agra 2016- 11.379 OHT-3 no Work in
Water {7 CWR-4 progress
Supply no. ZPS - and shall
Scheme 4 RM 6.16 be
(Phase Km DS-85 completed
-3 Kh HC upto year

9461 no. 2022

3. Agra 2017- 61.87 OHT-4 no. Work in
Water 20 CWR-2 progress
Supply no. RM and shall
Scheme 11 Km be
(Phase DS-89 Kh completed
-4 HC 11121 upto year

no. 2022

Smart City Works (Agra Nagr Nigam,

Agra)
S. Name Project Cost of Proposed Present
No. of Scheme work status
Scheme Year
1 2 3 4 5 6
1 Pilot 2019- 140-67 OHT-7 work in
24*7 21 no. ZPS progress
water - 2 RM and shall
supply 6.0 Km be
in ABD (1200 completed
area mm dia) upto year
DS- 2021
140.76
Km HC
17300
no.

Thus, schemes of approx. Rs 328
Crore for coverage water supply have
been sanctioned in recent past and the

projects are being implemented.

10.

Status
Sewage
treatment
Agra

of

in

Partially
complied

R/
0.'

R/
o

Currently, the population of Agra city
is about 19.90 lacs. The generation
of sewage as per norms of CPHEEQO
is 80% of per copila Water
consumption. The per capita water
consumption norm is 150 Ipcd. So for
19.9 lacs population the
requirement of sewage treatment
capacity comes out to 238 MLD. But
due to bulk consumers, floating
population and private sources,
discharge of 90 drains is about 286
MLD including sewer discharge.
The installed capacity of 9 STPs is
220.75 MLD. For proper sewage
maintenance and operation of the
installed STPs the state government

A




has introduced One City One
Operator scheme and based on
competitive bidding process the
work in city of Agra has been
awarded to M/s VA Tech Wabag
Ltd.

> Under Namami Gange
Programme a DPR of Rs. 1174.45
Crore was earlier prepared and
approved by NMCG. But due to
operation and maintenance work of
existing assets been awarded to M/ s
VA Tech wabag Ltd., a revised DPR
of Rs. 842.25 Cr. has been approved
by NMCG, New Delhi on 06.05.2020
in which work of tapping of 23 nos
untapped drains and const. of
177.60 MLD STPs (to meet the
demand of year 2035) have been
covered for which bid document &
tendering process is being done by
Transaction Advisor M/s Deloitte
Touche  Tohmatsu  India  LLP,
Gurgaon appointed by NMCG. The
above sanctioned project will be
carried out on Hybrid Annuity based
PPP mode, funded by World Bank.

w» For improvement of the sewer
network connectivity in the city of
Agra the state government has
sanctioned projects of Rs. 425.56
Crore under AMRUT scheme for
laying new sewer line and house
connections. Under this sanctioned
amount five projects have been
proposed out of which three projects
related to Sewer House Connections
are completed and two projects are
under progress which are proposed
to be completed by the year 2021.
The work shall be monitored to be
completed as per timeline proposed
in DPR. (By the year 2021).

Present Status of Scheme under
AMRUT

S. No. Name of Scheme Proposed Progress Remarks
Work
1 Sewer house | 28079 Nos. Completed
connection  Agra (SHCs)
“(part-1)
2. Sewer house 11780 Nos. Completed
connection  Agra (SHCs)
(part - 1)
3. Construction of | 13051 Nos. Completed
house connecting (SHCs)
chambers and
sewer house
connection  from
households to
HCC in Agra City
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(Part - IIl)

4. Sewer house | 7627 Nos. | 62% Done Work in
connecting (SHCs) progress
chambers in Agra
City (part - 1V)

S. Agra Western 251.00 Km. 25% Work Work in
Zone Sewerage | (Sewer line | on  sewer progress
Scheme 47827 Nos. | line

(SHCs) completed

< Another project of Rs 100.04 Crore of
Sewerage strengthening work in
Tajganj area in the city has been
sanctioned by Agra Municipal
Corporation under its Smart City
Mission programme and work 1is
under progress to be completed by
May 2021.

The Bio/ Phyto remediation work
on the 11 drains started from the
month of March 2020 and on 57
drains the EOI has been called
through e-Tender, which is
scheduled to be opened on 25th

>

o
.0

July 2020.

11 | Status of | No. A stay order has been granted in this
Performance matter. Past projects of almost
guarantee of approximately 1700 crore has been
Rs. 25 Crores sanctioned under different schemes for

complying to meet the norm related
to water/ sewer waste
management.

VI. RECOMMENDATIONS OF THE OVERSIGHT COMMITTEE

i

The Oversight Committee noted the status mentioned by Secretary,
Urban Development, U. P. that there is an urgent need to augment the
treatment capacity of Solid Waste in the Agra. The total solid waste
generation in Agra is 712 TPD while the existing functional treatment
capacity is 472.7 TPD (420TPD through Centralized treatment facility
300 TPD for wet waste & 120 TPD for dry waste, 35TPD through De-
centralized treatment facilites and 17.7 TPD through home
composting). The State Government must address the issue of
infrastructure gaps by installation of more treatment plants/ facilities.

In Agra ward wise action plan has been formulated and each ward in
the Municipal Cor_‘p;;ration, Agra was prepared comprising the micro
level planning for comprehensive solid waste management in the city.
At present approximately 52.7 TPD waste is being processed through

de-centralized method. The Committee recommends the State

Co




9.

Government to implement the action plan effectively and within
timelines.

As far as installation of QR code is concerned, the concerned
department has tagged 332855 households thereby ensuring it in
most of the households. However, the Committee directs all
households to be tagged with QR code within a month.

The Committee directs complete remediation of legacy waste dump at
Kuberpur site to be done within the timeline i.e. Dec, 2020 and if
possible before that. Further, UPPCB to conduct an on-site inspection
and submit the progress report to the'Committee within one month.
Regarding the gap with reference to water supply, the total demand
for year 2020 is 397 MLD while 360 MLD of water is being supplied to
the people of Agra. With the completion of various projects related to
strengthening water supply system in city of Agra, the installed water
treatment capacity is now 513 MLD: which is sufficient to cater the
demand till year 2032. Still, proper water supply is not ensured till
date. While supply of water is no longer a problem, the problem lies in
lack of water distribution network commensurate with the augmented
supply. The construction on the new sanctioned distribution projects
needs to be expedited. The Committee directs immediate action on this
matter. District Magistrate must look into the issue personally and
ensure compliance within stipulated timelines.

Phytoremediation in drains was to commence from 1.04.2020 and in
case of noncompliance compensation to be paid. It has been informed
that only in 11 drains work has started. The Committee directs CPCB
to assess and impose EC accordingly as well as submit the report
within one month.

The Member Secretary, UPPCB is directed to send this report to
the Registrar General, National Green Tribunal, Principal Bench,
New Delhi for placing the same before the Hon’ble Tribunal with a
copy to the Chief Secretary, Government of Uttar Pradesh for
necessary action. The report also be uploaded on the website of the

Committee.”

We are of view that while Bio/Phyto (in-situ) remediation work has

commenced on 11 drains and is likely to commence on 57 drains as per

above report, total drain being 90, the remaining drains also need to be
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covered for such work at the earliest, as soon as current monsoon is

over.

10. Let further action Be taken, which may be overseen by the
Oversight Committee. CPCB Regional Office Agra may visit the sites and
examine whether remediation (bio-mining of legacy waste and in-situ
remediation of drains) is b(j:ing done as per norms and give its report to
this Tribunal before the next date by email. The Oversight Committee
may furnish its report as on 31.12.2020 before the next date by e-mail

at judicial-ngtwgov.in preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF. The Oversight
Committee may also forward a copy of its report to the Chief Secretary so

that monitoring at the level of Chief Secretary will also take place.

List for further consideration on 03.02.2021.
A copy of this order be sent to the Chief Secretary UP and Justice
SVS Rathore, former Judge Allahabad High, and CPCB, Regional Office,

Agra, by email.

Adarsh Kumar Goel, CP

S. P. Wangdi, JM

Dr. Nagin Nanda, EM

August 10, 2020
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